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1 2 3
23. Sikkim 9
24, Tamil Nadu 181
25. Tripura 43
26. Uttar Pradesh 77
27. Uttarakhand 79
28. West Bengal 99
29. Andaman and Nicobar Islands 5
30. Chandigarh 60
31. Daman and Diu 44
32. Dadra and Nagar Haveli 10
33. Delhi 58
34. Lakshadweep* 0
35. Puducherry 58

Granp TotaL 2403

*States/UTs have no notified list of OBCs

Grants for handicapped in Maharashtra

+2512. SHRI RAMDAS ATHAWALE: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether any grant has been released to the organisations of the country
especially of the various organisations of the State of Maharashtra for the welfare

of handicapped persons, women and children; and

(b) if so, the details thereof for last three years and the number of beneficiaries,

State-wise and year—wise?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) The Department is implementing
Deendayal Disabled Rehabilitation Scheme (DDRS) under which the Department has been
providing financial assistance only in the form of grant in aid to Non Governmental
Organizations (NGOs) for their projects relating to rehabilitation of persons with
disabilities including women and children aimed at enabling persons with disabilities
to reach and maintain their optimal, physical, sensory, intellectual, psychiatric or social

functional levels in the country, including the State of Maharashtra.

(b) State-wise and year-wise details of grant-in-aid released and number of

beneficiaries during the last three years are given in the Statement (See below).

+Original notice of the question was received in Hindi.
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State-wise and year wise details of grant-in-aid released and number of

beneficiaries during the last three years under DDRS

SI. State/UT

Amount Released

Number of beneficiaries

No. (X in lakhs)
2011-12 2012-13 2013-14 2011-12 2012-13 2013-14
1 2 3 4 5 6 7 8
1. Andhra Pradesh 248787 12755 1538.08 5482 21668 20613
2. Arunachal 9.66 0 20.06 5482 0 1926
Pradesh
3. Assam 174 11975 16231 5596 1452 1908
4. Bihar 137.68 43.43 90.39 1950 801 1218
5. Chhattisgarh 54.69 11.87 80.56 581 216 984
6.  Delhi 188.78 13798 22923 4333 2850 3950
7.  Goa 0 11.6 3.25 0 201 108
8.  Gujarat 49 .68 30.95 113.8 35141 5541 4636
9. Haryana 159.14 8735 27321 1756 1213 10640
10.  Himachal 383 28.14 39.54 913 1214 1836
Pradesh
11. Jammu and 15.63 3.67 3.73 152 54 50
Kashmir
12.  Jharkhand 0 9.17 3.85 0 326 180
13. Karnataka 1146.63 348 480.87 10405 4650 7290
14. Kerala 100596 488.05 572.88 11583 2706 7404
15. Madhya Pradesh 15872 10278 120.12 5383 22709 767
16. Maharashtra 228.92 111.5 14612 49455 7865 10350
17.  Manipur 191.07 128.5 3248 1568 2416 4751
18. Meghalaya 63.99 79.86 15.45 783 1009 243
19.  Mizoram 22.68 5.89 2.03 241 35 40
20.  Odisha 605.59 39985 608.58 9445 7517 11199
21.  Puducherry 12.65 12.05 6.28 216 225 115
22.  Punjab 97.65 4772 13.54 1740 985 101
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1 2 3 4 5 6 7 8
23. Rajasthan 14446  111.67 159.19 3818 2255 3143
24.  Tamil Nadu 405.1 19987 375.41 18993 6347 37654
25.  Tripura 10.66 12.58 25.14 0 147 188

26. Uttar Pradesh 597.65 503.76  590.02 14857 20333 7968

27.  Uttarakhand 63.83 4535 27.95 1638 2527 498
28.  West Bengal 54452 34272 33777 38758 33430 27039
DDRC 0 0 0 0 0 94000
ToTAL 861551 4699.56 6364.09 255307 154692 260799

Abandoned mentally retarded persons

2513. SHRI MANSUKH L. MANDAVIYA: Will the Minister of SOCIAL JUSTICE
AND EMPOWERMENT be pleased to state:

(a) whether Government has any statistical data/information about mentally
retarded persons in the country, if so, the details thereof, State-wise and if not, the

reasons therefor;

(b) whether Government has any figures as to how many out of the above
persons are destitute abandoned by their families under open sky and nobody to
take care of them if so, the details thereof along with Government’s rehabilitation

efforts for them and if no, the reasons therefor; and

(¢) whether Government would take lead and coordinate with State Governments

to address this important social issue, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF SOCIAL JUSTICE AND
EMPOWERMENT (SHRI KRISHAN PAL): (a) As per Census 2011, there are
15,05,624 mentally retarded persons in the country. State-wise population of mentally

retarded persons i1s given in the Statement (See below).

(b) Relief for the disabled is primarily a State subject by virtue of entry 9 of
the State list of the Constitution of India. The Ministry has not conducted any such
survey regarding the number of abandoned mentally retarded persons. The Central
Government supplements the effort of the State Government through its schemes/
programmes for rehabilitation of persons with disabilities in area of education,

vocational training, skill development etc.

(¢c) As per the provisions of the Persons with Disabilities (Equal Opportunities,
Protection of Rights & Full Participation) Act, 1995, the State Governments are



